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Business Standard

Epaper 20-03-2024
FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
M/S APEX STEEL PRIVATE LIMITED

OPERATING IN STEEL INDUSTRY AT PATNA, BIHAR
{Under sub-reguiation {1) of regulation 36A of the nsoivency and Bankrupicy Board of India
{Insolvency Rasclution Process for Corporate Parsons) Regulations, 2016)

SL RELEVANT PARTICULARS

1a | Name of Be coporale deblor along with Apax Stesl Privale Limited (ASPL)
PAN & CIN/ LLP No. PAN: AMAECABISG

_ CINUZTI10BR1595P TC008812
2. | Address of the regstered office 108, Ashiara Towers Exvibiton Road,
Pains, Bidar, India B00001

3. | URL of webeile Not Avalathe

4. | Detais of place where majority of foed assels Faluha Industrial Acea, Plot no. C-7,
are located Road mo, 8, Pamna: 800001,

5. | instalied capacty of main products/ services NA

6. | Quantiy and value of main products’ senvices Imormation ot Avallable -
90 In last Pnancial year Trading In Stesl Products

7. | Number of employess/ workmen NIL*

B. | Further detals nchiding last avalabie financial | Detads can be sought by emaling -
staloments (with schedules) of two years, lists arp.apexsieci@gmall com
of credhiors are avallable at URL:

9. | Elgitity for resoluion applicants under saction Wil ba shared separatily wih the Applcant

25{Z)IN) of he Code s availsbie st URL: e recening Pe requsst rough
emal at cip apexstoci@gmail.com
from Reschuticn Azpicants.
90. | Last date for receipt of expression of interest 15h Apnl, 2004
11. | Date of lssus of provisional st of prospective 160 April, 2004
reschation applicants
12. | Lot date for submission of objections b 23 April, 2024
provisonal |st
13. | Dute of issue of firal Ist of prospective resoluton
applcams 2651 Aprt, 20

34 | Dt of 1ssus of Informalion memorandum.

evaluation malix and request for resoiuion plans | 26th April, 2024
to prospecive resolation applicants

15. | Last date for submission of resolution plans 25h May, 2024

96, | Process emall i 1o submk Expression of Imerest | op.apexsieei@gmal com

ASPL & Krish lspal Company Limited (KICL) in CARF, both are refafed party (same promaole),
the CoC consists of only ane SFC member i both the CIRPs, ASPL is waing the land of KICL
23 Godown and some of the assels of KICL are inside the Godown of the ASPL. ASPL & KICL
both are info business of kron & Steal. In view of these the CoC in its meeting held on 08-83-
2024 has decided fo Publish EOY jointly for ASPL &KICL bath and interested participants for
ASPL shall mandatorily require fo participate in the resclution process of KICL also. Simiarly,
the CoC of KICL in its meeting held on 08-83-2024 has also decided as above

*As per the best available information received from the suspended Board of Directors.

Sd-

Sanjsi Kumar Gupta

Rasouton Professional

For Apax Steel Private Limiad In CIRP
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SA, Akma, 2TA, Bagmari Road, Kolkata 700054

Place :Kolkata AFA Valid Upto: 198 November, 2024
Date ;20002024 casanaiguptaigmad com




